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qEF TREEH i ST A

% feeett, 11 |74, 2026

FT.3MT. 1286(3T).— T FTaTE |, T T AfAT=r, 1956 (1956 FT 48) (i T T T 36
AtRTw g 3T ) T AT 3F T ITLTT (1) F TfT AT ¥ T AT TEHT F AT TAGA A TSTHNET HATAT
#1 STfag=T HeaT Fwr.ar. 6162(E) i@ 31/12/2025, ST 9Td & TSI, STETLTO, 90 |, |@ve 3, 396 (i) #
TERTTT 6T TS ofF, FTT [ITa T57 & qra<aisr orer & NH58 % .. 0 & 13.#7.56.62 T & q@ve 9% I TATSIT %
AT, SIqeAvT, Taee ST TATAd & o0 I ATE=aT & 3UTaE TIgAT § (A8 I FT TSI F o T T
¥ =roror i ofT ;

Y I ATEEEAT T AT I AT AT AT g 3F AT ITLTT (3) F Tefi= arira "16/01/2026" #1 g™
ST "I AT SfRAT T § wehTferd T T o

ST TEH AT T g7 3-T % qad a9 AqT IH g5 8, e 92 fF=m o = § & s9&r 3f=a
w7 & Ao B @,

ST TeAw ATFArRTET F I STTAfaa ¥ ey 39 T ITLTT (1) 3 A0 |, et HLHI T AT a1E T &F

qT: A, Fea 1T TLHTT, AT TTIERTET T 376 AT I8 21 1 9% 3% 3% srferfaara i ey 3= &t 37amr
(1) BT W& ATHRAT 1 TART Fd gU, T AU Fcl ¢ o6 I gt | AfafEe s 1 @i w=@iee & o s
T ST = TR

1779 G1/2026 )
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ST T4, e 1 ALHTY, I STTATHIH il 7T 35 T STLTT (2) o SATHALT | T AT el & o =4 sAferg=mn
& TSI H THIE 97, I A9 4 ey fw ot PeeEt & g% g srdteas €9 F deaid aeae | [iRd
2T SITsAT |

AT
T ST % Grachist ol & NH58 % 3.4, 0 & f3.#1.56.62 % o arsier Y ST aveft S<=ar afgq sroarw

AT R R
TS T AT &0 St 7 AT ATt
waw || gdaw || arvwr|| R || e a1/ Raas |t &1 ae
ger || e FARA

(e )
1 2 3 4 5 6
GISEEARICHEEETULY
e T ATH: Hear
1 239 IGEL ROIETEY 0.0046 (3T qATSIT TSI, TETE FIATSH TSI, FTET
& e A

2 11 BE(l TifieheaT 0.0936|[wTTET AT ATASH, ST SS[aT TGS,
TRT AT =TS, T s
TS, AT TSR = Te, e
EIEEIEREES CIFAG NI EIER G G
IR AAGATS ATAST, AT FEST AT

3 247 IGEL ROIETEY 0.08|[gf=T drgaTE StordTs, g Arged
THTATS FIFATE, FHord TeTad JTgars, ghe
Raererd aTgTs (T &7 aret g fera,
ST TAFHTT ATLATS T AT ATAT IS
OeTed, TS (FRTE) THarEd qiaadrs,
S (T2TE) FHAAATE MTATATE, g
QRS RICIEE R EEEIEY

4 600 IBEil ROIET LY 0.0043|[FT=T<T TATS FHTefier, FTAET THTS TrTsiy,
FTATET HEaT TS, FIATET TS FIHTS,
FTTST THIATa HIHTST, FTATET THATITS
FTATSH, FTATST TAATHATS TTHTSAT, FTATST
SHrereftareT FTHTST, FTATST gea o TS,
FTATST AAATT TIATSIT (AT FHTAT T faeram)

[T T ATH: AesrET

5 23 BEl LOIETaES 0.0112|[%r=rofi= Hofrere arasirars, TaofaT grastt
EIEEICIEAREIRIE T EC IR ST IR
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ATLT T TSI ; STHTETIOT 3

6 92 EEL LOIET S 0.0099|[@¥ a1 FEwwTsit B Tt ATt €Y
Tt FAATStt Srqae arSiens & s
ATSTATT WL ALHTIT AT AT BT fIAaqrATE
ATSTATT FT

e T ATH: gt

7 NA8  |[fAsft T Tt 0.0271|[sv=a W9 Rig gLeaTdg

Paiki

AT T ATH; ATET

8 18 [REdl LD IR 0.0211|| 71T ZATSY FTerrsit

ATAF KT ATH: FSTIT

UEEIEICHS Sl

9 NA94 ||fRst GG LET RN 0.0537|[7e TASITATS GRS ATE, T Feftad Tasi4Ts,
T TLFATE TASTHTE, T2 ASTTATE TASTATE

AT T ATH: TIX

UEEIEICHCIES

10 558  ||fesft LD IR 0.1147|[7et farem sfrarars, sferdt fRaerars frarars

UEEIGIE A IREIC]

11 oo/t |[fsfr BRI E T K 0.0017|[7eT TLrETHIT ATASI THTS

2
12 gl_gs/z [REL At TfreheaT 0.0399||¢f STYaTe I =T TEFEY Hew AT, AHETE
Total|| 0.4618

[T. . GJ/P/V/15/201 9/3D]
g i, fAgerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026

S.0. 1286(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 6162(E) Dated:31/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of Toll Plaza Maintenance, management and operation of NH58 in the stretch of
land from Km. 0 to Km. 56.62 in the district of Sabarkantha in the state of GUJARAT

And whereas the substance of the said notification has been published in "Sandesh" And "Times Of
India" both dated "16/01/2026"; under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH58 in the stretch of
land from Km. 0 to Km. 56.62 in the district of Sabarkantha in the state of GUJARAT.

|State: GUJARAT ||District: Sabarkantha |

SIL. No. || Survey/Plot Type of Nature of Area||[Name of Land Owner/Interested Person
Number Land Land (in Hectares)

L Jf 2 | 3 [ 4 | 5 | 6 |

|Taluk: Vijaynagar |
|Village: Kelava |

1 239 Private Agriculture 0.0046||Asari Panaji Manuji, Asari Kanaji Manuji,
Asari Rupiben Manuji

|Village: Antarsumba |

2 11 Private Agriculture 0.0936|[Bhagora Varjuben Valji, Bhagora
Anjuben Bachubhai, Bhagora Manikaben
Bachubhai, Bhagora Vikrambhai
Bachubhai, Bhagora Vishnukumar
Bachubhai, Bhagora Savitaben Bachubhai,
Bhagora Urmilaben Bachubhai, Bhagora
Arvindbhai Valji, Bhagora Madhuben
Valji

3 247 Private Agriculture 0.08|[Harijan Mohanbhai Jethabhai, Harijan
Laduben Maganbhai, Harijan Kamlaben
Maganbhai, Harijan Rameshbhai
Maganbhai, Harijan Ritaben Babubhai,
Harijan Rinkalben Babubhai Minors
Guardian Harijan Ritaben, Harijan

Y ashkumar Babubhai Minors Guardian
Harijan Ritaben, Harijan (Rathod)
Ramilaben Govindbhai, Harijan (Rathod)
Kamleshbhai Govindbhai, Harijan
(Rathod) Geetaben Govindbhai

4 600 Private Agriculture 0.0043||Kathodi Ramaji Kashiram, Kathodi
Ramaji Somaji, Kathodi Matuben Somaji,
Kathodi Mankiben Somaji, Kathodi
Ramilaben Somaji, Kathodi Iklabhai
Somaji, Kathodi Ruplabhai Somaji,
Kathodi Jivaliben Somaji, Kathodi
Hasbiben Somaji, Kathodi Navliben
Somaji (Widow of Soma Kala)

Village: Androkha

5 23 Private Agriculture 0.0112||Rayaniya Manilal Valjibhai, Rayaniya
Khimji Valjibhai, Rayaniya Savitaben
Valjibhai, Rayaniya Babubhai Valjibhai,
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HILT T TSIA . AHTYTL

Rayaniya Ratanben Valjibhai, Rayaniya
Sakriben Valjibhai
6 92 Private Agriculture 0.0099||Khair Babu Virmaji Khair Shantilal
Virmaji Khair Rajubhai Virmaji Dituben
Vadilal Khair Arjunbhai Vadilal Khair
Lakshmiben Vadilal Khair Dineshbhai
Vadilal Khair
|Village: Kundala |
7 NAS Paiki Private Non 0.0271|[Banevat Gagandeepsinh Hardayalsinh
Agriculture
[Village: Bhambhudi |
|8 || 18 ”Private ”Agriculture ” 0.0211 ||Bhag0ra Devaji Kalaji |
[Taluk: Vadali |
|Village: Jalodara |
9 NA94 Private Non 0.0537|[Patel Raghajibhai Dhanjibhai, Patel
Agriculture Jashiben Raghajibhai, Patel Narendrabhai
Raghajibhai, Patel Ajaybhai Raghajibhai
|Taluk: Idar |
|Village: Panol |
10 558 Private Agriculture 0.1147|[Patel Divaben Bhikhabhai, Chaudhari
Hiteshbhai Bhikhabhai
|Village: Choriwad |
11 90/Paiki 2 Private Non 0.0017|[Patel Narendrakumar Laljibhai
Agriculture
12 NAS/2 Paiki ||Private Non 0.0399|[The Chorivad Group Seva Sahkari
Agriculture Mandali Ltd. Chorivad
Total|| 0.4618|| |

[F. No. GJ/P/V/15/2019/3D]
SHAIKH AMINKHAN, Director
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